
 12/3/2018

 Sixteenth  Loksabha

 an>

 Title:  The  Minister  of  State  in  the  Ministry  of  Social  Justice  and  Empowerment  laid  a  statement

 regarding  the  status  of  implementation  of  the  recommendations  contained  in  the  25th  Report

 of  the  Standing  Committee  on  Social  Justice  and  Empowerment

 सामाजिक  न्याय  और  अधिकारिता  मंत्री  (श्री  थावर  चंद  गहलोत):  अध्यक्ष  महोदया,  +  सामाजिक न्याय  और

 अधिकारिता  मंत्रालय  के  सामाजिक  न्याय  और  अधिकारिता  विभाग  से  संबंधित  “शराब  की  लत  और  नशीली  दवाओं  के

 अधिकारिता  संबंधी  स्थायी  समिति  के  25वें  प्रतिवेदन  में  अंतर्विष्ठ  सिफारिशों  के  कार्यान्वयन  की  स्थिति  के  बारे  में

 वक्तव्य  सभा  पटल  पर  रखता  हूं।

 HON.  SPEAKER:  Hon.  Members,  the  Matters  under  Rule  377  shall  be  laid  on  the  Table  of  the

 House.  Members  who  have  been  permitted  to  raise  matters  under  Rule  377  today  and  are

 desirous  of  laying  them,  may  personally  hand  over  slips  at  the  Table  of  the  House  as  per

 practice.

 (Interruptions)
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